IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 01.11.2025

| INotified] | |
Case No Courtjamount Reject
. Fee |[to be Status

1 |s P SAMANTA [88483/2025(01.11.2025 |BLAPL/9020/2025 |10 | c |
‘2 aonedtt ‘88489/2025‘01.11.2025 BLAPL/8967/2025 ‘10 ‘ ‘c ‘
3 |7 KAMILA 188494/2025/01.11.2025 [BLAPL/6608/2025 |10 | c |
|4 |CHINTU SAMAL [88507/2025[01.11.2025 |BLAPL/10661/2025 |10 | c |
5 |P K SAHOO  |88512/2025(01.11.2025 |WP(C)/35724/2023 |7 | v
6 |L MOHANTY  [88515/2025[01.11.2025 |WP(C)/29541/2025 [10 | c |
7 |L K NAYAK  [88517/2025|01.11.2025 |WP(C)/29237/2025 |10 | c |
'8 |G R PATRA  [88520/2025|01.11.2025 |WP(C)/29360/2025 |10 | c |
9 K SRHOO 188521/2025/01.11.2025 |WP(C)/29360/2025 |10 | c |
10 |B BEHERA 188523/2025/01.11.2025 |WP(C)/20984/2025 |10 | c |
11 |K.SAHOO 188524/2025(01.11.2025 |[CMP/1410/2024 0 | c |
12 |B BEHERA 188525/2025/01.11.2025 |[WP(C)/20991/2025 |10 | c |
‘13 i 88526/2025‘01.11.2025 CRIREV/630/2025 ‘10 ‘ ‘c ‘
14 |B.BEHERA 188528/2025/01.11.2025 |CRLREV/749/2025 |10 | c |
15 |A K PRADHAN [88529/2025(01.11.2025 |WP(C)/29617/2025 |10 | c |
16 |D.R.RATH 188532/2025(01.11.2025 |CMP/849/2025 10 | c |
17 |P.NAYAK 188533/2025(01.11.2025 |CMP/249/2025 10 | c |
18 |B.DAS 188535/2025(01.11.2025 |CMP/1722/2025 10 | c |
19 |N.C.SINHA  |88538/2025(01.11.2025 |CMP/1623/2025 0 | c |
20 |K C SAMAL  |88539/2025(01.11.2025 |WP(C)/26101/2025 [10 | c |
21 |P K MOHANTY (88542/2025(01.11.2025 |WP(C)/26949/2025 [10 | c |
22 |P K MOHANTY [88545/2025[01.11.2025 |WP(C)/27748/2025 |10 | c |
23 |J KAMILA 188550/2025(01.11.2025 [BLAPL/6604/2025 (10 | c |
KHIROD ‘ ‘
24 |CHANDRA 88555/2025(01.11.2025 |WP(C)/30796/2025 |10 c
MAJHT
25 |N SAHOO 188559/2025(01.11.2025 |[BLAPL/10698/2025 |10 | c
26 |P K PAL 188563/2025(01.11.2025 |[BLAPL/10665/2025 |10 | c
27 |L.K.NAYAK  [88565/2025(01.11.2025 |CMP/1400/2024 0 | c |
28 |S.NAYAK 188570/2025(01.11.2025 |CRLMC/4521/2024 |10 | c |
‘29 o RUMAR 88575/2025‘01.11.2025 WP (C) /30663/2025 ‘10 ‘ ‘o ‘




30 |2 00 SACER le8576/2025(01.11.2025  |cMB/761/2023 7 U
31 |T SWAIN 188580/2025/01.11.2025 |[WP(C)/12688/2023 |10 | | |
PRATAP
32 |CHANDRA 88583/2025(01.11.2025 |WP(C)/13842/2023 |10 c
CHHINCHANI
33 |KISTISH 188584/2025/01.11.2025 |WP(C)/13842/2023 |10 | c |
34 |KISTISH 188585/2025/01.11.2025 |WP(C)/3838/2023 |10 | c |
PRATAP
35 |CHANDRA 88586/2025(01.11.2025 |WP(C)/13838/2023 |10 c
CHHINCHANI
36 |KISTISH 188587/2025/01.11.2025 |WP(C)/13841/2023 |10 | c |
PRATAP
37 |CHANDRA 88588/2025(01.11.2025 |WP(C)/13841/2023 |10 c
CHHINCHANI
38 |M DaS 188592/2025(01.11.2025 |WP(C)/29668/2025 [10 | c |
39 |LAXMAN BHOI [88594/2025[01.11.2025 |WP(C)/29954/2025 |10 | c |
140 |P BEHERA 188602/2025/01.11.2025 |WP(C)/30795/2025 |10 | c |
141 |J K MOHANTY [88603/2025[01.11.2025 |WP(C)/30804/2025 |10 | c |
142 |3 K MOHANTY [88604/2025[01.11.2025 |WP(C)/30610/2025 |10 | c |
143 |J K MOHANTY [88605/2025[01.11.2025 |WP(C)/30629/2025 |10 | c |
144 |J K MOHANTY |88606/2025(01.11.2025 |WP(C)/30630/2025 [10 | c |
45 |J K MOHANTY [88607/2025[01.11.2025 |WP(C)/30639/2025 |10 | c
46 |J K MOHANTY [88610/2025|01.11.2025 |WP(C)/30646/2025 |10 | c |
147 |J K MOHANTY [88612/2025(01.11.2025 |WP(C)/30643/2025 |10 | c |
48 |J K MOHANTY (88614/2025(01.11.2025 |WP(C)/30747/2025 |10 | c |
49 |J K MOHANTY (88616/2025(01.11.2025 |WP(C)/30505/2025 |10 | c |
50 |J K MOHANTY (88618/2025(01.11.2025 |WP(C)/30507/2025 |10 | c |
51 |A PATTNAIK [88619/2025(01.11.2025 |BLAPL/10709/2025 |10 | c |
52 |J K MOHANTY (88620/2025(01.11.2025 |WP(C)/30529/2025 |10 | c |
53 |J K MOHANTY (88621/2025(01.11.2025 |WP(C)/30502/2025 |10 | c |
54 |M DAS 188622/2025(01.11.2025 |[WP(C)/10409/2025 [10 | c |
55 |M.R.SAHOO  |88637/2025|01.11.2025 |CRLMC/3507/2025 [10 | c |
56 [P K MOHANTY (88638/2025(01.11.2025 |WA/803/2022 0 | c |
57 |J.PARIDA 188640/2025/01.11.2025 |CRLMC/4391/2025 |10 | c |
58 |S.K.BISWAL [88647/2025[01.11.2025 |CMP/1345/2025 0 | c |
59 |n K MOHANTY |88656/2025(01.11.2025 |WA/798/2022 0 | c |
60 |A K MOHANTY (88657/2025(01.11.2025 |WA/798/2022 0 | c |
61 |K K MOHANTY [88660/2025|01.11.2025 |WP(C)/7361/2015 |10 | c |
62 |R C MALLICK [88667/2025|01.11.2025 |WP(C)/6283/2018 |7 | o
63 |R C MALLICK [88668/2025|01.11.2025 |WP(C)/6277/2018 |10 | o
64 |R C MALLICK (88669/2025|01.11.2025 |WP(C)/6276/2018 |10 | v
65 |R C MALLICK |88671/2025(01.11.2025 |[WP(C)/6280/2018 |10 | U
|66 |M MOHANTY  [88672/2025(01.11.2025 |CRLMC/1748/2016 |10 | c
67 |R C MALLICK [88674/2025[01.11.2025 |WP(C)/6281/2018 |10 | R




68 |R C MALLICK (88675/2025(01.11.2025 |WP(C)/6282/2018 [10 | u |
69 |R C MALLICK (88676/2025(01.11.2025 |WP(C)/6285/2018 [10 | v
70 |R C MALLICK (88677/2025(01.11.2025 |WP(C)/6284/2018 [10 | v
71 |R C MALLICK (88678/2025(01.11.2025 |WP(C)/6288/2018 [10 | v
72 |R C MALLICK (88679/2025(01.11.2025 |WP(C)/6291/2018 [10 | v
73 |R C MALLICK [88680/2025(01.11.2025 |WP(C)/6292/2018 [10 | v
74 |R C MALLICK [88681/2025[01.11.2025 |WP(C)/5398/2018 |10 | u |
75 |P K DAS 188682/2025(01.11.2025 |CRLMC/1276/2021 [10 | u |
76 |N K ROUT 188683/2025(01.11.2025 |CRLA/122/2003 0 | c |
77 |L MOHANTY  [88684/2025|01.11.2025 |WP(C)/19324/2023 |10 | v
78 |J R NAYAK  [88685/2025|01.11.2025 |CRLREV/1013/2014 |10 | v
79 |U P BAG 188687/2025/01.11.2025 |WP(C)/21579/2019 |10 | v
80 |B D BISWAL [88689/2025|01.11.2025 |CONTC/414/2014 |10 | SR
81 |S K DAS 188692/2025/01.11.2025 |CRLMC/5086/2014 |10 | .
82 |B K DAS 188693/2025/01.11.2025 |WP(C)/18023/2019 |10 | .
83 |B BEHERA 188694/2025/01.11.2025 |WP(C)/19370/2017 |10 | .
84 |A PATTANAIK [88695/2025(01.11.2025 |SA/95/1999 0 | o
85 |A K BISWAL |88696/2025(01.11.2025 |CRLA/364/2025 0 | o
86 |R K MAHABHOI [88697/2025(01.11.2025 |FAO/60/2020 0 | CE
87 |S N SHARMA [88699/2025(01.11.2025 |WP(C)/22477/2025 |10 | CE
88 |R C MUDULI [88700/2025[01.11.2025 |WP(C)/24464/2025 |10 | c |
89 |P K DAS 188701/2025/01.11.2025 |WP(C)/6196/2025 |10 | CE
90 |S s JENA 188702/2025/01.11.2025 |WP(C)/16513/2025 |10 | CE
91 |A SUNDARAY [88703/2025[01.11.2025 |WP(C)/30621/2025 |10 | o
92 |S KHADANGA [88704/2025[01.11.2025 |WP(C)/24869/2025 |10 | o
93 |P BHAGAL 188705/2025(01.11.2025 |WP(C)/29983/2025 [10 | o
94 |B BEHERA 188706/2025(01.11.2025 |[WP(C)/21113/2025 [10 | v
95 |B BEHERA 188707/2025(01.11.2025 |[WP(C)/20993/2025 [10 | S
96 |B BEHERA 188708/2025(01.11.2025 |[WP(C)/21021/2025 |10 | v
97 |B BEHERA 188709/2025(01.11.2025 |[WP(C)/20997/2025 |10 | R
98 |B BEHERA 188710/2025(01.11.2025 |[WP(C)/21010/2025 |10 | v
99 |S N SHARMA |88711/2025(01.11.2025 |CRLMC/784/2025 |10 | v
100 |S N SHARMA |88712/2025|01.11.2025 |CMP/469/2024 10 | R
101 |S K BEHERA |88713/2025(01.11.2025 |CMP/1743/2025 10 | v
102 |S K SAMAL  |88714/2025(01.11.2025 |CONTC/2856/2025 |10 | v
103 |A SUNDARAY |88715/2025(01.11.2025 |CRLREV/775/2025 |10 | v
104 |S ACHARYA  [88716/2025(01.11.2025 |CRLREV/156/2025 |10 | o
105 |P BEHERA 188717/2025(01.11.2025 |ABLAPL/12218/2025[10 | o
106 |G D MALLICK [88718/2025|01.11.2025 |ABLAPL/9691/2025 |10 | o
1107 |B JENA 188720/2025(01.11.2025 |WA/3310/2024 0 | o
108 |A. K. SWAIN [88722/2025|01.11.2025 |WP(C)/25594/2024 |10 | c |
109 |P K MOHANTY (88723/2025|01.11.2025 |BLAPL/8893/2025 |10 | c |
110 |[S.K. SAMAL |88726/2025|01.11.2025 |WP(C)/26715/2025 |10 | c |




PRADIPTA

‘111 KUMAR. SAHOO ‘88736/2025‘01.11.2025 WP (C) /35724/2023 ‘10 ‘ ‘c ‘
112 [P. C. DAS  |88747/2025(01.11.2025 |[WP(C)/15886/2024 |10 | c |
113 |s MOAHARANA (88748/2025(01.11.2025 |CMP/413/2022 0 | c |
114 [P. N. NAYAK (88749/2025(01.11.2025 |WP(C)/15886/2024 |10 | c |
1115 [B DAS 188750/2025/01.11.2025 |[RVWPET/118/2024 |10 | c |
116 |gop NATH 88752/2025(01.11.2025 |FAO/207/2021 10 c

117 |5 T 88754/2025(01.11.2025 [FAO/763/2019 10 c
118 R. C. NAYAK [88757/2025(01.11.2025 |WP(C)/15054/2024 |10 | c |
119 |[P. N. NAYAK [88760/2025[01.11.2025 |WP(C)/15054/2024 |10 | c |
120 [L D PANDA  88762/2025(01.11.2025 |[WP(C)/13389/2025 |10 | c |
121 |s K MOHANTY |88767/2025(01.11.2025 |WP(C)/22829/2024 [10 | c |
122 [RANJIT SAMAL[88770/2025[01.11.2025 |WP(C)/30083/2025 |10 | c |
123 [RANJIT SAMAL 88774/2025(01.11.2025 |WP(C)/30017/2025 [10 | c |
124 [RANJIT SAMAL [88780/2025(01.11.2025 |WP(C)/30063/2025 |10 | c |
125 [B K MOHARANA [88787/2025(01.11.2025 |WP(C)/30323/2025 |10 | c |
126 |0 008 KOMAR l99786/2025 [01.11.2025  |wp(C) /30241/2025 |10 c

127 SO e [88789/2025(01.11.2025 WP (C) /30382/2025 |10 c
128 |A K NAYAK  |88790/2025(01.11.2025 |WP(C)/30815/2025 [10 | c |
129 |[s.R.BARIK  |88807/2025(01.11.2025 |CRLMP/1221/2025 [10 | c |
1130 |D K NAIK 188808/2025(01.11.2025 |WP(C)/16253/2025 [10 | c |
131 |[S.MOHARANA [88809/2025(01.11.2025 |CRLMP/1348/2025 |10 | c |
1132 |D K NAIK 188810/2025/01.11.2025 |WP(C)/16251/2025 |10 | c |
133 |[s.P.BARIK  |88811/2025(01.11.2025 |CRLMP/1346/2025 [10 | c |
1134 |M.DAS 188813/2025/01.11.2025 |CRLMP/1330/2025 |10 | c |
1135 |[P K ROUTRAY [88815/2025(01.11.2025 |CRP/30/2025 0 | c |
136 |» MOHANTY  |88816/2025(01.11.2025 |CRP/30/2025 0 | c |
137 |[P. K. JENA [88826/2025(01.11.2025 |WP(C)/31202/2025 |10 | c |
1138 |L. BHOI 188827/2025(01.11.2025 |[WP(C)/30773/2025 [10 | c |
139 |R K DEHURY |88830/2025(01.11.2025 |FAO/279/2020 10 | c |
140 [P K ROUTRAY (88832/2025(01.11.2025 |WP(C)/11894/2024 |10 | c |
141 |A K JATI 188840/2025(01.11.2025 |[WP(C)/26285/2025 |10 | c |
| | | Total 11401

NIC




